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IN THE INCOME TAX APPELLATE TRIBUNAL
“C” BENCH, CHENNAI

A N . v, fayaa 39, aliRe Jexa Tan
AT ot 7S $UR A , AU & JHE |
BEFORE HON’BLE SHRI S.S. VISWANETHRA RAVI, JM AND
HON’BLE SHRI MANOJ KUMAR AGGARWAL, AM

TIHIAUIT JT ITA No.77/Chny/2024

Prastara Charitable Trust CIT (Exemption)
PN AID, 2" floor, Antila Block d4dMH | Chennai.

XS Real Vibe, Ambal Nagar, / Vs.

Pallikaranai, Chennai-600 100.

TAteRary. /St 33 3y, /PAN/GIR No. AACTP-5116-G
(G@F‘IT?-ﬁlAppellant) | : ‘ wadt/ Respondent)

3itereifep1aiRA/ Appellant by | : | Shri D.Anand (Advocate) -Ld. AR
gffe13iRY/Respondent by | : | Shri P.Sajit Kumar (JCIT)-Ld.DR

Wﬁﬁaﬁ@/oate of Hearing . | 02-05-2024
/Date of Pronouncement 07-05-2024
IS /ORDER

Manoj Kumar Aggarwal (Accountant Member)

1. At the time of hearing, Ld. AR placed on record a letter dated
02.05.2024 seeking withdrawal of the appeal. The Ld. Sr. DR did not

object to the same.
2. Accepting the plea of Ld. AR, the appeal stand dismissed as

withdrawn.
Order pronounced on 7" May, 2024
Sd/- Sd/-
(S. S. VISWANETHRA RAVI) (MANOJ KUMAR AGGARWAL)

qR% G / JUDICIAL MEMBER Q@G / ACCOUNTANT MEMBER



IS Chennai: f&71id Dated :07-05-2024
DS

&Iﬁ‘\’lﬁqﬁlﬁ'ﬁ\%@ﬁ?{mopv of the Order forwarded to :
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